FORMA - PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF DHARAN INFRA-EPC LIMITED

-

Name of corporate debtor

RELEVANT PARTICULARS

Dharan Infra-EPC Limited (Formerly known as
“Karda Constructions Ltd. & “KBC Global Ltd.")

Date ofincorporation of corporate debtor

17/09/2007

w N

Authority under which corporate debtor is
incorporated / registered

Incorporated under the Companies Act 1956
and Registered with Ministry of Corporate
Affairs RoC-Mumbai.

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

~

L45400MH2007PLC174194

Address of the registered office and principal
office (if any) of corporate debtor

[S3]

Registered office : 2nd Floor, Gulmohar Status
Above Business Bank, Samarth Nagar,
Nashik, Maharashtra, India, 422005

Insolvency commencement date in respect of
corporate debtor

[=2]

12/12/2025

~

Estimated date of closure of insolvency
resolution process

10/06/2026

oo

Name and registration number of the
insolvency professional acting as interim
resolution professional

Palak Swapnil Desai
IBBI/IPA-001/IP-P-01517/2019-2020/12515

Address and e-mail of the interim resolution
professional, as registered with the Board

©

Address: 901, 9th Floor, Park Vistas, Lallubhai
Park Road, Near MTNL, Andheri (W), Mumbai-
400058. Email id: palakdesai77@gmail.com

Address and e-mail to be used for
correspondence with the interim resolution
professional

=
o

Address: 901, 9th Floor, Park Vistas, Lallubhai
Park Road, Near MTNL, Andheri (West),
Mumbai-400058.Process Email id:
cirp.dharaninfra@gmail.com

11 |Last date for submission of claims

26/12/2025

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim resolution professional

12

The type of class of creditors is not ascertained
as books of accounts not shared till date
however the corporate debtor is into Real
Estate segment

Names of Insolvency Professionals identified
to act as Authorised Representative of
creditors in a class (Three names for each

1. Arun Nandlal Agrawal, Registration no:
IBBI/IPA-003/00282/2020-2021/13234
Address: Arun Agrawal and Company, Opp.

Kshrisagar Hospital, RP Road, Jalna,
Maharashtra- 431203. Email:
irparun@gmail.com

2. Apoorva Nalin Bookseller, Registration no:
IBBI/IPA-001/IP-P01401/2018-2019/12223,
Address: C/17, Happy Home Society, Jaywant
Sawant Road, Opp. Aradhana CHS, Dahisar
West, Mumbai City, Maharashtra - 400068.
Email: abookseller@gmail.com

3. Manish Lalji Dawda, Registration no:
IBBI/IPA-001/IP-P-02506/2021-2022/13797
Address: 205-A, 2nd Floor, Plot No. 408, Hiren
Light Industrial Estate, Bhagoji Keer Marg,
Near Paradise Cinema, Mahim, Mumbai City,
Maharashtra-400016.Email:

ip.dawdamanish@gmail.com

class)

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

a) To download the relevant forms, the web link
is https://ibbi.gov.in/home/downloads

b) Details of authorized representatives is
available at point 13.

Notice is hereby given that the National Company Law Tribunal has ordered the
commencementofacorporate insolvency resolution process ofthe DHARAN INFRA-EPC
LIMITED on 12/12/2025.

The creditors of DHARAN INFRA-EPC LIMITED, are hereby called upon to submit their
claims with proof on or before 26/12/2025 to the interim resolution professional at the
address mentioned againstentryNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
othercreditors may submitthe claims with proofin person, by postorby electronicmeans.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No.13 to act as authorised representative of the Class of Creditors

in Form CA.
Al
“Esﬂ» 02,

Palak Swapnil Desai - IBBI/IPA-001/1P-P01517/2019 -2020/12515

AFA No: AA1/12515/02/311225/107595 (valid till 31st December, 2025)
Interim Resolution Professional

Place: Mumbai Date: 15.12.2025
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Submission of false or misleading proofs of claim shall attract penalties.
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How options trading became
India’s new smoking habit
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TRUTH BE TOLD

HARSH ROONGTA

One of my enduring memories
from Hindi cinema is Dev
Anand, the epitome of the
romantic hero, playing a
carefree army officer and lip-
syncing to Mohammed Rafi’s
“Har fikr ko dhuen mein udaata
chala gaya”. What lingers is not
just his charisma, Rafi’s silken
voice, or Sahir’s words, but the
cigarette dangling from his
fingers, smoke curling lazily
into the air. The masculinity
and romance of that moment
were inseparable from smoking.
This was the 1960s, long before
“Smoking Kills” warnings made
their way into cinema.

Six decades later, the imagery
around smoking could not be
more different. The romance has
been stripped away, replaced by
Akshay Kumar reminding
audiences that “Herogiri phoo
phoo karne mein nahi hoti”, and
disturbing visuals of a middle-
aged woman with half her jaw
removed due to oral cancer,
shown in mandatory theatre
documentaries. The transforma-
tion has been deliberate and
uncomfortable.

The deglamourisation of
smoking has succeeded toa
meaningful extent. Among
GenZ,itisnolonger seen as
sophisticated or adult, but as
dirty, unhealthy, and self-
destructive — pushed firmly out
of the aspirational mainstream.

Itis hard not to see a parallel
with India’s derivatives markets,
particularly options trading,
which has acquired a powerful

allure among post-Covid GenZ
investors. It is widely perceived
as asmart and sophisticated way
to make quick money —an
impression reinforced by Secur-
ities and Exchange Board of
India (Sebi) regulation and a
dense vocabulary of technical
jargon such as Greeks, volatility
smiles, spreads, and straddles.
Much as on-screen smoking by
matinee idols inadvertently
made cigarettes aspirational,
options trading has benefited
from being the only widely
accessible “get rich quick” activ-
ity operating within a formal
regulatory framework. The
assurance of exchange-backed
settlement if trades move
favourably adds an institutional
stamp of legitimacy, lending an
aspirational veneer to an already
glamourised activity.

The detailed Sebi orders in
the Jane Street (JS) and Avadhut
Sathe (AS) cases strip away the
illusion surrounding retail
options trading. The JS order
shows how a well-capitalised
global player manipulated cash,
futures, and options — even in
highly liquid stocks and indices
— using multiple entities,
reverse trades,
and carefully sequenced
intraday phases.

The AS order is equally
instructive, documenting —
through screenshots and trans-
action evidence — howI601
crore was collected from over
300,000 participants by ped-
dling trading calls under the
guise of education. Together, the
orders reveal two sides of the
same ecosystem: Extraction by
sophisticated players and supply
by unregistered trading-call pro-
viders masquerading as educa-
tors. Read alongside Sebi’s
research showing that over 93
per cent of retail options traders
incur losses, it becomes clear
where the odds lie.

If options trading is to be deg-
lamourised, the response must
be multi-dimensional. The

objective should be deterrence,
not prohibition, without impair-
ing legitimate market functions
such as price discovery and
hedging. As with smoking, fiscal
tools matter. Tobacco is not
banned, but heavily taxed.

In the same spirit, so-called
“educators” teaching options
trading should face sin taxation
through higher goods and ser-
vices tax (GST) on courses and
advertising revenues.

Further, as with crypto
assets, profits from options
trading should be subject to a
flat tax, with losses barred from
being set off against other
income. Experience with smok-
ing shows that even overwhel-
ming scientific evidence linking
itto cancer had alimited impact
until the behaviour itself was
made socially unattractive.
Likewise, Sebi’s repeated reports
onretail losses are unlikely to
curb enthusiasm for “getting
rich quick” through trading. Cul-
tural signalling, therefore,
becomes critical. Influencers
and public figures whom GenZ
respects must be persuaded to
highlight — forcefully and
unambiguously — the damage
caused by options trading.

Truthbetold, thisisalong
and difficult battle that must be
fought on multiple fronts, and
Sebi cannot be expected to fight
italone. Deglamourising options
trading will require sin taxation,
punitive treatment of specu-
lative gains, and sustained cul-
tural signalling. Perhaps
decades from now, today’s slick
trading-app screenshots will
evoke the same uneasy discom-
fortasascreen hero’s cigarette
—areminder of how derivatives,
when misused, become the
financial weapons of mass
destruction Warren Buffett
warned about.

The writer heads Fee-Only
Investment Advisors LLP, a Sebi-
registered investment advisor;
X: @harshroongta

YEAR-END PORTFOLIO REVIEW

Rebalance by booking partial
profits in gold, silver, US funds

Small deviations may be corrected by directing more money
into underperforming assets like debt and equities

HIMALI PATEL

The end of the year presents inves-
tors with an opportunity to review
their portfolios and assess whether
they remain aligned with their
financial goals. While those working
with financial advisors can rely
on professional reviews, do-it-
yourself investors should
undertake this exercise
themselves to prepare
for the year ahead.

Why areview matters
Avyear-end review enables
investors to assess how each
asset class performed and
whether their portfolio effectively
captured those returns. “It also
allows investors to rebalance their
portfolios in case any part of it has
growndisproportionately orlagged,
thereby alteringitsrisk profile,” says
Niranjan Avasthi, senior vice presi-
dent, Edelweiss Mutual Fund.

This exercise also allows inves-
tors to realign their portfolios with
changing market conditions and
evolving personal objectives.

Asset-class performance in 2025
Gold and silver delivered strong
gains in 2025. “Global economic
uncertainty, along with aweaker US
dollar, increased the demand for
safe-haven assets. Silver also gained
duetostrongindustrial demand and
supply constraints,” says Avasthi.

Within equities, international
markets outperformed domestic
ones, with the United States (US)
and China performing particularly
well. Among domestic equity funds,
after five years of underperform-
ance, large-cap funds beat mid-cap
and small-cap funds, as elevated
valuations in the latter limited
further upside. Heightened volatil-
ity also led investors to favour large,
stable businesses.

Debt funds delivered modest

Precious Returns (%)
metalfunds C00
putperformed Gold funds 671 32 206 166
in 2025 USS&P500Index* 206 243 183 NA
Debt-Medium duration 7.9 75 6.6 7

Short-duration fund 13 12 59 6.7

Liquid fund
Largecap
Midcap
Smallcap

6.2 6.8 56 6
38 143 15.7 13.6
-08 205 222 16.5
94 183 235 16.6

*Returns of Motilal Oswal’s Index Fund (Direct).
Above one-year returns are annualised.

Source: PBCS.in

returns, with limited duration-led
gains. Low-duration, short-dur-
ation, banking and public sector
undertaking (PSU), corporate bond,
and medium-duration funds per-
formed reasonably, supported
mainly by accrual income.

Rebalancing discipline
Investorsshould follow a pre-defined
review schedule. “The financial plan
and goals should be reviewed
annually, while the investment port-
folio should be checked quarterly or
half-yearly,” says Vishal Dhawan,
founder and chief executive officer,
Plan Ahead Wealth Advisors.

Rebalancing may be required
when allocations drift beyond
acceptable limits. Archit Doshi,
senior vice president - AMC, Prab-
hudas Lilladher Capital, recom-
mends a two-tier approach. “For
material buckets (for example,
equity versus debt), use relative drift
limits of 15-20 per cent of the target
allocation. So, a 50 per cent equity
target implies a 7.5 - 10 percentage-
point band. For smaller sub-
buckets, apply absolute bands of 3-5
percentage points,” he says.

Sachin Jain, managing partnet,
Scripbox, suggests rebalancing
when allocations deviate by 5 per-
centage points.

Minor deviations can be cor-
rected through fresh investments or
adjustments to systematic invest-
ment plans (SIPs). “This helps avoid
both tax and exit loads,” says Ankur
Punj, managing director, business
head, Equirus Wealth.

Larger deviations may require
selling outperforming assets. When
selling, investors should try to mini-
mise the tax and exit-load implica-
tions. “Prioritise units that have
completed theirexit-load periodsand
qualify aslong-term holdings, so that
you benefit from lower long-term
capital gains (LTCG) tax rates and the
annual exemption of ¥1.25 lakh
allowed on equity sales,” says Punj.

Dhawan cautions that investors
should understand the tiered exit-
load structure of some funds,
wherein charges reduce over time.

Sometimes, rebalancing should
take precedence over tax consider-
ations. “One is when your goal has
been achieved and the focus has
shifted from growth to preservation.
The other is when you want to exit a
security that no longer meets your
quality criteria,” says Jain.

Align with life-stage changes

Doshi advises immediate rebalanc-
ing if a life event or goal change
renders the existing asset allocation

unsuitable. Income changes alter
investment capacity. “Higher
income allows investors to increase
their SIP contributions or invest
larger lump sums,” says Feroze
Azeez, joint chief executive officer,
Anand Rathi Wealth.

However, higher income alone
should not dictate risk-taking.
“Investors should go through a
formal risk-profiling exercise before
changingtheirasset allocation,” says
Abhishek Kumar, Securities and
Exchange Board of India (Sebi)-reg-
istered investment adviser and
founder, SahajMoney.com.

If income declined during the
past year, Kumar suggests allocating
more to liquid, low-risk assets and
strengthening the emergency fund.

Investors must also factor in their
reaction to volatility over the past
year. “Those who lost sleep or felt
pressured to sell during market
declines should move to amore con-
servative allocation, despite a long
horizon,” says Kumar.

Age influences asset allocation
by affecting the investment time
available. “Younger and middle-
aged investors with long-term goals,
such as retirement 15 to 20 years
away, can maintain an 80:20 equity-
to-debt mix,” says Azeez.

Investors who have moved into
their late 40s and 50s have greater
responsibilities and shorter horizons.
“Allocations should move towards a
more balanced mix to protect
accumulated wealth while allowing
for moderate growth,” says Azeez.

Risk appetite, shaped by individ-
ual experience, also plays a decisive
role. “The conventional 100 minus
yourage’ ruleshould notbeused asan
asset-allocation strategy,” says Kumatr.

If a major goal is two to three
years away, start reducing equity
exposure. “This helps lock in gains
and protects the portfolio from
short-term market corrections,
while allowing time to plan exitsand
optimise tax outcomes,” says Azeez.
The writer isa Mumbai-based
independent journalist
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[Z36J balkrishna industries limited
CIN NO: L99999MH1961PLC012185
Regd. Office : - B-66, Waluj MIDC, Waluj Industrial Area,
Chhatrapati Sambhajinagar - 431136, Maharashtra, India.
Tel No. +91 22 6666 3800 Fax: +91 22 6666 3898/99
website: www.bkt-tires.com E-mail : shares@bk-tires.com
Notice
Transfer Of Equity Shares Of The Company To
Investor Education And Protection Fund (IEPF) Account
Notice is hereby given that pursuant to provisions of Section 124 of the
Companies Act, 2013 read with Investor Education and Protection Fund
Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 notified by
Ministry of Corporate Affairs, as amended from time to time (collectively
referred as "IEPF Rules").
Pursuant to the IEPF Rules all the equity shares of the Company in respect
of which dividends unpaid or unclaimed by the Shareholders for seven
consecutive years or more, shall be transferred to IEPF Account established
by the Central Government, as per the procedure stipulated in the said Rules.
Shareholders are advised to claim the unclaimed dividend amount from
the year 2018-19 onwards immediately on or before 15" March, 2026 by
sending a request letter at einward.ris@kfintech.com mentioning your DP
ID/Client ID or folio no. along with self-attested copy of PAN Card and
address proof, original cancelled cheque leafimmediately to Kfin Technologies
Limited (KFintech), the Registrar and Share Transfer Agent of the Company
or to the Company. The 3 Interim dividend which was declared by the
Company on 8" February, 2019 for financial year 2018-19, which remained
unclaimed/unpaid for a period of seven years from the date of such
transfer will be credited to IEPF on due date of transfer i.e 15" March, 2026.
In case the Registrar & Share Transfer agent/Company does not receive
any communication from the concerned shareholder on or before 15" March,
2026, the Company shall proceed to transfer the shares to IEPF Authority,
without any further notice, as per procedure setoutin IEPF Rules.
The Company has communicated individually to concerned shareholders
at their latest available addresses, whose shares are due for transfer to
the IEPF Account for taking necessary steps to claim dividend from the
financial year 2018-19 onwards. A List of such shareholders, who have not
encashed their dividends for seven consecutive years and whose shares
are, therefore liable to be transferred to the IEPF Authority is available on
website of the Company www.bkt-tires.com.
Shareholders holding shares in physical form and whose shares are liable
to be transferred to IEPF, may please note that the Company would be
issuing new share certificates in lieu of the original share certificates held
by them for the purpose of conversion into demat form and subsequent
transfer to demat accounts opened by IEPF Authority. Upon such issue,
the original share certificates which are registered in their name shall
stand automatically cancelled and be deemed non-negotiable. In case of
shareholders holding shares in demat form, the transfer of shares to the
demat accounts of IEPF Authority shall be effected by the Company
through the respective Depositories by way of Corporate Action.
Shareholders may please note that the shares and unclaimed amounts
transferred to IEPF can be claimed back from the IEPF Authority after
following the procedure prescribed under Companies Act, 2013 and IEPF
Rules. Please note that no claim shall lie against the Company in respect
of unclaimed amount and shares which will be transferred to IEPF
pursuantto provisions of said rules, as amended from time to time.
In case of any queries/clarification on the subject matter, the shareholders
may contact the Registrar & Transfer Agent (RTA)/Company at:

GROWING TOGETHER

FORMA - PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF DHARAN INFRA-EPC LIMITED

IFB INDUSTRIES LIMITED
CIN : L51109WB1974PLC029637
Regd. Office : 14, Taratolla Road, Kolkata - 700088
Phone : 91 33 30489299, Fax : 91 33 30489230
Email : investors@ifbglobal.com; Website : www.ifbindustries.com

RELEVANT PARTICULARS

Name of corporate debtor Dharan Infra-EPC Limited (Formerly known as

“Karda Constructions Ltd. & “KBC Global Ltd.")

Date of incorporation of corporate debtor 17/09/2007

Authority under which corporate debtor is [Incorporated under the Companies Act 1956
incorporated/registered and Registered with Ministry of Corporate
Affairs RoC -Mumbai.

w N

~

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor L45400MH2007PLC174194

Address of the registered office and principal |Registered office : 2nd Floor, Guimohar Status
office (if any) of corporate debtor Above Business Bank, Samarth Nagar,
Nashik, Maharashtra, India, 422005

o

(=2}

Insolvency commencement date in respect of 1211212025
corporate debtor

-

Estimated date of closure of insolvency 10/06/2026
resolution process

[==]

Name and registration number of the Palak Swapnil Desai

NOTICE OF SPECIAL WINDOW FOR RE-LODGEMENT
OF TRANSFER REQUESTS OF PHYSICAL SHARES

NOTICE IS HEREBY GIVEN THAT Securities Exchange Board of India ("SEBI")
vide its circular dated July 02, 2025 has introduced a one-time special window
for re-lodgement of transfer requests for physical shares.

Pursuant to the said Circular, shareholders who had submitted transfer requests
for physical shares prior to April 01, 2019 (the date from which transfer of
securities in physical form was discontinued) and whose requests were rejected
due to deficiencies are now provided an opportunity to re-lodge such transfer
request.

Eligible shareholders may re-lodge their earlier requests with the Company's
Registrar and Share Transfer Agent (RTA) C B Management Services (P)
Ltd. alongwith requisite documents and rectifying the deficiency, if any, during
the one-time special window period i.e from July 07, 2025 till January 06, 2026.
Shareholders are informed that pursuant to said circular the securities relodged
for transfer shall be issued only in demat mode after following due process for
such transfer-cum-demat requests.

Shareholders can send the documents on any addresses given below:

insolvency professional acting as interim| |BBJ/IPA-001/IP-P-01517/2019-2020/12515
resolution professional

Address and e-mail of the interim resolution|Address: 901, 9th Floor, Park Vistas, Lallubhai
professional, as registered with the Board Park Road, Near MTNL, Andheri (W), Mumbai-
400058. Email id: palakdesai77@gmail.com

©

Address and e-mail to be used for|Address: 901, 9th Floor, Park Vistas, Lallubhai
correspondence with the interim resolution|Park Road, Near MTNL, Andheri (West),

IFB INDUSTRIES LIMITED C B Management Services (P) Ltd.

To, Registrar and Share Transfer Agent (RTA)
The Company Secretary Rasoi Court, 5th Floor,

Regd. Office: 14 Taratolla Road |20 R. N. Mukherjee Road,

Kolkata - 700088 Kolkata - 700001.

Ph: (033) 3048 9299 Ph: (033) 6906 6200

Email: investors@ifbglobal.com | Email: rta@cbmsl.com

professional Mumbai-400058.Process Email id:

cirp.dharaninfra@gmail.com

11 |Last date for submission of claims 26/12/2025

12|Classes of creditors, if any, under clause (b) | The type of class of creditors is not ascertained
of sub-section (6A) of section 21, ascertained |as books of accounts not shared till date
by the interim resolution professional however the corporate debtor is into Real
Estate segment

13|Names of Insolvency Professionals identified |1. Arun Nandlal Agrawal, Registration no:
to act as Authorised Representative of|IBBI/IPA-003/00282/2020-2021/13234

We urge all the shareholders who had submitted transfer requests in the past

and are yet to receive transferred shares due to deficiencies, to take benefit

of this Special Window introduced in the benefit of the shareholders.

The detailed circular is also available on the website of the Company at
www.ifbindustries.com

For IFB Industries Limited

Sd/-

Place : Kolkata
Date :15.12.2025

(Ritesh Agarwal)
Company Secretary

AARCON FACILITIES LIMITED

(Formerly known as R. B. Gupta Financials Limited)
(CIN: L65910GJ1993PLC019057)
Regd. Off: 401, 402, Earth Complex, Opp. Vaccine Institute, Old Padra Road,
Vadodara, Gujarat, India, 390015. Ph. : 0265-2336277, Email : rbgfin@gmail.com

NOTICE OF FORFEITURE TO THE HOLDERS OF PARTLY PAID-UP EQUITY SHARES

Notice is hereby given that Aarcon Facilities Limited (“the Company”) has forfeited the partly
paid up equity shares on which money due on allotment of such shares remained unpaid.

This is to inform you that the Board of Directors of the Company at its meeting held on
Wednesday, November 12, 2025 have approved the forfeiture of 11,73,100 partly paid up
equity shares of face value Rs.10/- each on account of failure to pay money due on allotment
on or before the specified due date i.e. August 30, 2025 by the concerned partly paid-up equity
shareholders.

Further in terms of the 1* Reminder-cum- Forfeiture Notice dated May 26, 2025, 2"
Reminder-cum- Forfeiture Notice dated June 23, 2025 and 3" and Final Reminder-cum-
Forfeiture Notice dated July 22, 2025, the Company had given ample opportunities to the
holders of partly paid-up equity shares to pay money due on allotment on the partly paid-up
shares held by them and they were informed that failure to pay the money due on allotment on
or before Saturday, August 30, 2025, shall render the partly paid-up equity shares of the
Company held by them, including the amount already paid thereon, liable to be forfeited
without any further notice/reminder in accordance with the provisions of the Companies Act,
2013 (“Act”), the Articles of Association of the Company and the Prospectus.

In spite of above several reminders and opportunities given by the Company, the money due
on allotment on 11,73,100 partly paid-up equity shares of face value Rs. 10/- each remained
unpaid on the specified due date i.e. August 30, 2025.

Therefore, the Board of Directors of the Company at their meeting held on December 14, 2025
have approved the forfeiture of 11,73,100 partly paid-up equity shares of the Company
including amount already paid thereon.

The Notice of Forfeiture of partly paid-up equity shares dated November 12, 2025 have been
dispatched to the concerned shareholders whose shares have been forfeited, at their
registered addresses as per the records of the Company.

If anybody transacts in those forfeited shares, the Company shall not be responsible for such
transactions. The forfeiture of a share shall involve extinction at the time of forfeiture, of all
interestin and all claims and demands against the Company, in respect of the forfeited shares
and all otherrights incidental thereto.

The forfeited shares shall be deemed to be the property of the Company and the Company
may atany time make a sale, re-allotment or disposal or cancel the shares so forfeited on such
terms as it thinks fit.

Date : December 15, 2025
Place : Vadodara

For Aarcon Facilities Limited,
(Formerly known as R. B. Gupta Financials Limited)
Sd/-
Bharat Ramchandra Gupta
Managing Director- (DIN: 00547897)

creditors in a class (Three names for each |Address: Arun Agrawal and Company, Opp.
class) Kshrisagar Hospital, R P Road, Jalna,
Maharashtra - 431203. Email:
irparun@gmail.com

2. Apoorva Nalin Bookseller, Registration no:
IBBI/IPA-001/IP-P01401/2018-2019/12223,
Address: C/17, Happy Home Society, Jaywant
Sawant Road, Opp. Aradhana CHS, Dahisar|
West, Mumbai City, Maharashtra - 400068.
Email: abookseller@gmail.com

3. Manish Lalji Dawda, Registration no:
IBBI/IPA-001/IP-P-02506/2021-2022/13797
Address: 205-A, 2nd Floor, Plot No. 408, Hiren
Light Industrial Estate, Bhagoji Keer Marg,

NOTICE

RECORD DATE FOR INCOME DISTRIBUTION CUM CAPITAL WITHDRAWAL (IDCW)
NOTICE is hereby given that Sundaram Trustee Company Limited, the Trustee to Sundaram Mutual Fund, has declared Income
Distribution cum capital withdrawal (IDCW) on the face value of ¥ 10/- under the following schemes:

SUNDARAM MUTUAL

—— Sundaram Finance Group —

sf

Kfin Technologies Ltd Balkrishna Industries Limited
Unit : (Unit: Balkrishna Industries|BKT House, C/15, Trade world,
Limited) Kamala Mills Compound,

Mr. Rajesh Patro Senapati Bapat Marg,

Manager (Corporate Registry) Lower Parel, Mumbai 400013,
Selenium Tower B, PlotNo.31-32 |14 No. 022-66663800

Gachibowli, Financial District, Fax No. 022-66663898
Nanakramguda Hyderabad —500 032 e, L
Tollfree: 1-800-309-4001 or atemail : shares@bkt-tires.com
Email: rajesh.patro@kfintech.com

or einward.ris@kfintech.com

For Balkrishna Industries Limited
Sd/-

Vipul Shah

Director & Company Secretary
DIN: 05199526

Place: Mumbai
Date: 12.12.2025

Near Paradise Cinema, Mahim, Mumbai City, Scheme Name Plan Ontion Record Date? Amount of IDCW* NAV per unit as on
Maharashtra-400016.Email: P & per unit) December 12, 2025 })
ip.dawdamanish@gmail.com
14 |(a)RelevantForms and a) To download the relevant forms, the web link Regu[ar Monthly IDCW 0.250 27.6347
(b) Details of authorized representatives is https://ibbi.gov.in/home/downloads Sundaram Aggressive Hybrid Fund
are available at: b) Details of authorized representatives is Direct | Monthly IDCW 0.350 42 .8579
available atpoint 13. December 17. 2025
Notice is hereby given that the National Company Law Tribunal has ordered the | hi !
commencementof a corporate insolvency resolution process of the DHARAN INFRA-EPC Regular | Monthly IDCW 0.115 15.5560
LIMITED on12/12/2025. Sundaram Balanced Advantage Fund -
The creditors of DHARAN INFRA-EPC LIMITED, are hereby called upon to submit their Direct | Monthly IDCW 0.140 19.1330

claims with proof on or before 26/12/2025 to the interim resolution professional at the
addressmentioned againstentryNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
othercreditors may submitthe claims with proofin person, by postor by electronicmeans.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No.13 to act as authorised representative of the Class of Creditors
in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Palak Swapnil Desai - IBBI/IPA-001/IP-P01517/2019 -2020/12515

AFA No: AA1/12515/02/311225/107595 (valid till 31st December, 2025)

Interim Resolution Professional

Place: Mumbai Date: 15.12.2025

Place: Chennai
Date: December 15, 2025

# Or subsequent business day if the specified date is a non-business day.

* Income Distribution will be done/IDCW will be paid, net of tax deducted at source, as applicable.

Pursuant to the payment of IDCW, the NAV of the scheme will fall to the extent of payout and statutory levy, if applicable. The
IDCW pay-out will be to the extent of above mentioned IDCW per unit or to the extent of available distributable surplus, as
on the Record Date mentioned above, whichever is lower. Past performance may or may not be sustained in future. All
unitholders under the IDCW Option of the above-mentioned schemes, whose name appears on the Register of Unitholders on
the aforesaid Record Date, will be entitled to receive the IDCW.

For Sundaram Asset Management Company Ltd
R Ajith Kumar
Company Secretary & Compliance Officer

For more information please contact:

Sundaram Asset Management Company Ltd
(Investment Manager to Sundaram Mutual Fund)
CIN: U93090TN1996PLC034615

Corporate Office: 1st & 2nd Floor, Sundaram Towers, 46, Whites Road,

Regd. Office:

Royapettah, Chennai-14.

Contact No. (India) 1860 425 7237, (NRI) +91 40 2345 2215
www.sundarammutual.com

No. 21, Patullos Road, Chennai 600 002.

16x12cms

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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CHANGE OF NAME

NOTE

Collect the full copy of Newspaper
for the submission in passport office.

| HAVE CHANGED MY NAME FROM
SANJAY SHANKAR KALLAPPA SHINDE
TO SANJAY SHANKAR SHINDE AS PER
GAZETTE NO: (X-77167). CL-143

I HAVE CHANGED MY NAME FROM LATA
/ LATHA SAROJA MANI / LATA VINAYAK
JADHAV TO LATHA MANI AS PER
AADHAR CARD
NO: 2715 6511 7377. CL-143A
| HAVE CHANGED MY NAME FROM FAIZ
AHMED SHAIKH TO SHAIKH FAIZ

AHMED BABA AS PER
DOCUMENTS CL-245
I, ROHINI BHALERAO BORSE IS

LEGALLY WEDDED SPOUSE OF NO
659133N RANK — CORPORAL NAME -
BHALERAO ~ PANDITRAO  BORSE,
RESIDING AT A - 303, F - RESIDENCES,
TILAKNAGAR, CHEMBUR, MUMBAI -
89, HAVE CHANGED MY NAME FROM
ROHINI BORSE TO ROHINI BHALERAQ
BORSE AND DATE OF BIRTH FROM NIL
TO 02/06/1961 DUE TO ERRONEQUSLY
ENDORSED  VIDE AFFIDAVIT NO
66AB124424 DATED 02/12/2025.CL-221

| HAVE CHANGED MY NAME
FROM YASH ADVANI TO YASH SUNIL
ADVANI AS PER AADHAR CARD NO
3042 4316 9922 CL-587

| HAVE CHANGED MY NAME FROM
DILNAWAZ TO DILNAWAZ AYAAN
SHAIKH AS PER THE
DOCUMENTS. CL-605
| HAVE CHANGED MY NAME FROM
AMOL DINKAR SONAL (OLD NAME) TO
AMOL DINKAR SONAR (NEW NAME) AS
PER AFFIDAVIT. CL-704

| HAVE CHANGED MY NAME FROM

RAKESH PRAJAPATI T0
RAKESHCHANDRA RAMBUJH
PRAJAPATI AS PER
DOCUMENTS. CL-705

| HAVE CHANGED MY NAME FROM
SHAHEB JAN AZIZ BAIG TO SAHEBJAN
BAIG AS PER MY DOCUMENTS
PROOFS. CL-705 A

PUBLIC NOTICE
The Notice is hereby given to the public that my clients
MR. AAMIR FAROOQUI & MRS. MANEEZA PESHIMAM
have mformed me, that they are proposing to purchase a;
flatNo.31, 3" floor alongwith one Parking Garage No.1 from
M/s Jayshree Tea & Industries Ltd. more particularly|
described in the schedule hereunder written. The said
vendor M/s Jayshree Tea & Industries Ltd. has further|
represented to my clients that the said Flat and the said
shares are free from all the encumbrances and charges and
further they have not obtained any loan/finance by
mortgaging or creating charge on the said Flat and the
relevant shares. Any person having or claiming to have any
right, title, interest to or in the under mentioned Flat
alongwith One Parking Garage No.1 or in any part thereof|
or any claim by way of or under or in the nature of any
agreement, license, mortgage, sale, lien, gift, trust,

gR gfed FoA A4 H, @il g Heedn
TIGTHT=AT BT qUTEvil STl a3, wat
TIHT Tog AT ok /2, Ta  FeR, e
3w, feqr wATe, TSa wEn A9 fRua ard
R GAR Yo,000 TRE FT FHHFM AAFBT
Tem (Sl3NEE) S AR / [ AR (g
‘Ut wreET TeVH 3gE). el HIGHH weAl
el S a9 dTd SR, Fure
T TR, g W, Wi Hiee, T
3E, i e SR, AT g, i sgewa
S, WA o Teg, de wé s,
I TG HeT HICTA o CATES e shiX qTiehTT 37erT
T HIVTATET AT FTSITeIq hIVTCATe! Sachl /SahiAT
e &, fewn, foshl, e, awo, war, e,
qm, sgaEed, WR, fa@ demw, @vd,
SudimiyER (3Fde), =mEreEia smew fHar
HIVCATE AT HSIBT (T=hrsd) el 371
HIVTATE! ga feheall 2T STEeTE, il Tet g
Aifet Tl Hes teran YT kT e, A
A=Al WEWETAT AT o (W)
foaeiear s1ma @t Td HoT=E AE wEa
e, T8 HIUATA YT SATE, 3T T gl
(sraeaT™) & AVEGSd Agd fierd, @ e
HTUATT it o SATHAT ST S Seheh TR
e,
o : 24.23.303Y
%EFT‘JTW T“ﬂ/‘
3. g FAR aga
Tehlet, I AT
firfror Y. S afe ot Wi
g0g-g0%, i ¥a, T, TH. wTa Wi,

1eE (Ufvem), Hag—¥o003¢

Tferd FHvaTd A H, ST AT g
HUE TH.A ./ dear gEg (TH)
TEATE. T Al TEA HAR HE
IR, @i aRfeme s
quIfier ) auid Fdean dgl JEEt
géﬁ:wﬁw)@iawwmw

ggt SrHewla oy, aro, wdugr,
YROTTHE, WM, We, amE, W,
quETEE fhal I FUEE eI
RIUATET geR, graT fehall T Sr@credn
HICATE SThIA, FE1 FHT gEl
S, A G TERAE cEasHE
A wEU @refl gEl wnaE,
=T FHTETAATEAT TTE, S
206-2%3, SHTCH, 3, = AU AT,
Fag  yoooRo, AN ;T g
feepTeg ¢y feagren o1 FHefam
SATEYIH AR, T Hraraefid Hiorret
e YT J Hedrd, JEATed sgdagR
SHIVTATET 39N grearen foem T htar i
HOATT ASA I ST SATHI /SA=h =T
HIUATE qET AT, q ATl
9 /fefen dgd fecren wasvaTa Ada snfor
ST TEHA FITRRH TR
ATE.

e gefia afifne:
(drmT=EE”)
e H. ¥3, 3T 32.% =, Hermian
e A, de Ao feud, ‘g
LI IR = I rc e S
(3T ), & SR WIEH SIS
sEeed . fa. Frean e (Yo
e geEiE seed w. A, rwvE
TAIfaE) o1gd, Yu, THEedl s, §uE
Yooooy IY fEa 311%, g fioma
fagmdiar Fered @d F. 2uug
el AiTe 39t TR,
fertien : g fedia, 203y
@&/
iRt it v
Fieft, wmE ofe femmageen
Frfererht 7 @iferfiet

inheritance, charge, etc. should inform to the
within 14 days from the date of publication of this notice with
necessary supporting evidence of his/her claims. If no
objection is received within 14 days of publication of this|
notice, my clients shall presume that the said Flat is free
from all encumbrances and claims, and if any claims and/or|
objections are received thereafter same shall be deemed to
have been waived and/or abandoned and the title of the|
Scheduled Property will be certified accordingly.

SCHEDULE OF THE PROPERTY

ALLTHAT FlatNo.31, 3" floor, admeasuring about 1015 sq.
ft. built up alongwith Five (5) fully paid-up shares of Rs.50/-
each bearing distinctive No. from 6 to 10 (both inclusive)
under share certificate No. 2 Dt. 06/12/1984 alongwith Fifty’
(50) shares of Rs.50/- each bearing distinctive No. from 106!
to 155 (both inclusive) under share certificate No.13|
Dt.06/12/1984 in the Bay-Side Co-operative Housing
Society Ltd., situated at Chimbai Road, Bandra West,
Mumbai 400053 alongwith One Parking Garage No. 1
ing about 140 sqft carpet area. The Structure of
the building is standing on plot land bearing New CTS No.
157,158 and 159, of Village — Bandra C-Ward, Taluka-
Bandra, District- Mumbai Suburban.
Dated this 15th day of December 2025 Sd/-
Sushma Soni (Advocate High Court,)
301, Laxmi Vilas Bangur Nagar Goregaon (W)
Mumbai 400104 S 88@gmail.com
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= PUBLIC NOTICE L —

Notice is hereby given by the undersigned
Advocate on behalf of our clients, (1) Mr.
Shanmugam M Pallar and (2) Mrs. Vasanta
N Pallar, that our clients proposes to
purchase the Shop bearing No 49 & 50
Respectively on the 1stFloor, admeasuring
approximately 555 Sq.Ft. each/
Respectively in Oshiwara Link Plaza
Commercial Premises Co-Operative
Society Ltd., situated at Off New Link Road,
Oshiwara, Jogeshwari (West), Mumbai -
400102, free from all claims, demands and
encumbrances from M/s Active Realtors
Private Limited (an absolute owners).
Any person claiming any right, title, interest,
claim, share, dues, in the said Shops or part
thereof by way of sale, mortgage, lease,
exchange, gift, succession, lien,
possession, easement, injunction order,
howsoever or otherwise are hereby
requested to make the same known in
writing along with the documentary proof
thereof, to the undersigned Advocate within
aperiod of 14 (Fourteen) days from the date
of publication hereof failing which the
transaction shall be completed without any
reference to such claim and the claims if
any, raised thereafter and the same shall be
treated as waived and not binding on our
clients. Sd/-
Advocate Prashant Surve
703-A Wing, D. N. Nagar, Deep Society,
J.P. Road, Andheri (W), Mumbai - 53.

Dt: 15/12/2025 Place: Mumbai
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